
NAME OF THE PARIIES: Shri Vijay Nanalal Shah

M/s. Anchor Paper Mills Ltd. & Ors

SHRI B.S.V. PRT{KASH KUMAR
MEMBER (J)

SECTION OF THE COMPANIES ACT: 397 /39A of tie Companies Act 1956
and241/242 of the Companies Act, 2013.

CORAM:

NAME

V. NALLASENAPATHY
Member (Technical)

Present:

DESIGNATI

T.C.P No. 40 /(MAHI l2OO9

SIG

'Yao v1a" t"\t
Tmm^P"2.. 0/6 tut b.n&ilovs

(ad,:'fu rudaher)

ORDER

TCP No. 40/397-398/NCLT/MB/MAH/2009

The Counsel for the Petitioner is present.

At request of the Petitioner's Counsel, list this matter on 09,02.201g.

tsdt- ,

I sd/-
B.S.V. PRAKASH KUMAR
Member (Judicial)

NATIONAL COMPAI{Y LAW TRIBUNAL
MUMBAI BENCH. MUMBAI

SHRI V. NALLASENAPATHY
MEMBER TT)

AT'TENDENCE-CUM.ORDER SHEET OF THE HEARINC OF MUMBAI BENCH OF THE
NATIONAL COMPANY t.lw TRIBUNAL ON 17.12.2017


